ITEM NO.105 COURT NO.14 SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CIVIL APPEAL NO(S). 2823/2012

U.P. STATE BRIDGE CORPORATION LTD. & ANR. APPELLANT(S)
VERSUS
SURENDRA KUMAR DIXIT (D) THR. LRS. RESPONDENT (S)

Date : 08-12-2021 This appeal was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE AJAY RASTOGI
HON'BLE MR. JUSTICE ABHAY S. OKA

For Appellant(s) Mr. Divyanbshu Sahay, Adv.
Mr. Shradha Narayan, Adv.
Mr. Akshay Sahay, Adv.
Ms. Udita Singh, Adv.
Mr. Vivek Singh, Adv.
Mr. Lakshmi Raman Singh, AOR

For Respondent(s) Mr. Anish Kumar Gupta, AOR
Mrs. Archana Preeti Gupta, Adv.
Mr. Venugopal A., Adv.
Mr. Puneet Sheoran, Adv.

UPON hearing the counsel the Court made the following

ORDER
List on 27.01.2022.
(POOJA SHARMA) (BEENA JOLLY)
COURT MASTER (SH) COURT MASTER (NSH)
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